6451 Re. Expunction AGRAHAYANA 17, 1887 (SAKA)

My colleague, the Finance Minister
and 1 were both on this Committee,
and the House may rest gssured that
these recdmmendalions are in the
best interests of the Railways and of
General Finance. It is a matter for
gratification that all these recom=-
mendations have been carried unani-
mously.

With these words, 1 commend the
Resolution to the House.

Mr. Deputy-Speaker: Resolution

moved:

“That this House approves the
recommendations contained in the
Report of the Committee appointed
to review the rate of dividend
which is gt present payable by the
Railwhy Undertaking to General
Hevenueg as well as other ancillary
matters in  connection with the
Railway Finance vis-g-vir the
Genera] Finance, which was pre-
sented to Parliament on 28th Nov-
ember, 1063."

Shri Alvares (Panjimj: Sir, we
have just been discussing the report of
the Finance Commission.

Mr. Deputy-Speaker: He may con-
tinue tomorrow.

16.59 hrs.
RE: EXPUNCTION

Mr. Deputy-Speaker: The Speaker
has looked into the records and order-
ed the expunction of certain phrases.
The Press will please take note of
them and will not publish those por-
tions which have been expunged.
They may check it up. .. .

Shri Hari Vishau Eamath (Ho-
shangabad): Let the House be told

what portiong have been expunged.

Mr. Deputy-Speaker: They are

with the Reporters. He can go and
soe.
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Shrl Daljit Singh (Una): Sir,
there is no quorum in the House.

Mr. Deputy-Speaker: The hon.
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quorum. He might continue his
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oY CARTCrTR : ST 5§ ARver
w0 mar f fF o F o@m oA
11 gNTC AA%T €9 «& ¥ wwar
&t | & oy WA AT § qara b
feaa mx §, 18 fodl §0F o fodt
How aix ¥ o FEgT ot T W



oY7 oy wrow feafr ot &t ww wEm
W AT AN AEY mFAT | v T !
oW EOT AW qg o g R, e
g g g1 7FW g A FY 1w g
¥ | E s aw k fr At §, W
@A stm A dy am 7.
(vwwm) o g A § fe
TETT wY iy #t afy § W gadAr
# a1 wrrip arfa qefEs 45 § am
*ﬁmoﬂeﬂoﬁg.ﬂﬂm‘
fpad @ M & e v Y w9 aw
FA M A ¥ gt foodt wr
AN g ¥ WP Ao 9T ), AT
ogi 7 metfaw fegfa @ e wmo ot
w0t g1 A qRAT, A, T,
qEZT, . . WA W g TE) S 99 2|
&, ¥ mez 3Ergew fosa

o9 & TR W A AT W GATE
o1 T & Ay ww A faemn, a9t
ferd A § 1 T AIEE T ARA
g ofr ww T feear weafz
famar ot § o1 aul SweT FId B/ €
oY Faw wraT dar A F wd g g,
g gn e g | qmaw & e
grargER §1 Fowmsem e
7 W7 e & 1w ggA ot 7T v
& grare aT o f AT g9k el T 1%
§ arr & fram & fa & & qr e m
fir 7T ©7 fA¥aa 97 oIy qavg oA
F¥ 1 WY saEn ¥ WTeTC 9T Wig
(R Wiw AT W1 IR AT T
&Y /e ghr |

ot gew wx woww (TW) ¢
FaTT WY T A @, ¥R A R
Ft g & 97

ITreTw MR : WY 6T ATH Nyl
£? o W Fad @ 3 ae fem
t 1w, 3o e

Punjab (H.A.H. Dis.)

&Y geRdw weaw : & og arn
g fie wreareTt w6 A faormrt AY et
¢ wix savrofaat € ot faardt & ot
? 3a@ o wr 34k ¥ W @
& et § WY wveEwrl w1 10 §7 §
& ardt &, a1 & gz wgan g fie o S
¥ AT wre § AR WTRAETU T RTR
e ¢ oY wveere fooet & @t
o T we, ag fsfywifer &
FATAT THE FTAT § WifE qy wean g
LA em goee oy MAAIR A
O § I8 v w1 fera & fan wré
s w2 ST wEAT R 7

ot dlere W W (wT)
i, ¥ qg orm wgew o fe W
THY G FTS €T AT FHFTC A AT
# ot sy st ot & ot A s g A
™A W AT & "l 91 9T A
T g, AwTnfAE I A w
g feedr 5 wf g T owT fem
&, 71 ¥ g A TN F1 QA
wimzfeagfean @ ot xad
HG T A W 9T afz w6 A1 T 5
TZEwA ghrt a1 34 T2 a7 qar fem
Frgm ?

The Minister of [rrigation and
Power (Dr. K. L. Rao): Mr. Deputy-
Speaker, T should first express my
thanks to the hon. member, Swamiji,
for the able manner in which he has
raised this -discussion. T must also
be thankful to him on behalf of the
Gover t for his blessings and
well ‘wishes, 0 that we could have
more rains.

Swamiji has raised two points: one
is about the flow in the canals and
the other is about tubewells. About
the canals, ] may submit that, in the
Punjab, 4 millian or 40 lakh acres are
irrigated in the kharif- season and 40
lakh acres in the rabi season, by the
canale. This year we find that the
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Punjab Government, through very
skilful manipulation of the water
supply and by taking other measures,
have been able to irrigate 40 lakh
acres during the kharif .season—actu-
ally it is 41 lakhs, With regard to
rabi crop also, they have been doing
well s0 far and they expect to reach
40 lakhs of acres; they may fall short
by one or two lakh acres, but essen-
tially they will be able to reach 40
lakhs. This is in spite of the fact that
the rivers are carrying wealer far be-
low the normal levels of flow. In the
particular case of Jamuna, which
Swamiji has in mind—in Karnal and
other districts—it is true that Jamuna
has carried very low water this year
as compared to Ravi, Beas and Sutlej.
I wag there about four days back; the
Jamuna was carrying very little
water—3,000 cusecs as against the
normal 9,000 cusecs, i.e, only one-
third of what it ought té ¢arry.

A= 1 said, the Punjab Government,
by using the other sourceg like Jag-
dhari tubewells—about 400 cusecs—
and by careful methods, are trying to
meet the demand as much as possi-
ble. I must say that we are very
grateful to the Punjab Government
for the very excellent success they
have achieved on the war front as
well as in the fleld of food produc-
tion. In spite of the wery heavy
straing that they had by way of re-
sisting the enemy, it is remarkable
that the Punjab Government have
been able to do so well in the field of
food production. In spite of the fact
that there was no rainfall and the
rivers were carrying less water, they
are not a deficit State; on the other
hand, they are trying to contribute to
the rest of the country; it is commen-
dable and 1 would congratulate the
Punjab Government on that

Tt is true that Swamiji has told me
a number of times that T should go
there and see the area which he has
in mind, The Minister in charge,
Punjab, hag also told me.

1 must go there sometime and see
the areas which Swamiji has in mind
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I quite appreciate what Swamiji has
said: there has been very good deve-
lopment in that area so far as agri-
culture is concerned and if there s
more water, they will be able to do-
much more. We have made some
desperate calculations—rough calcula-
tions—as to what the next year will
be. The general idea ig that next year
will be a betler rainfall year than
this year and T hope things will re-
sume the normal conditions.

With regard to the other things
that he has said, i.e, about the elec-
tricity connections to the wells, it is
true that, in the Punjab, quite a
large amount of work has yet to be
done. There are three types of wells
there: ordinary wells which irrigate
only 15 acres; there are the shallow
private tubewells which irrigate about
30 acres each; and there are the State
tubewells which jrrigate 300 acres
each. ‘These three categories of
wells—There are as many as 2} lakh
wells—irrigate 25 lakhs of acres. All
this is really very good. Of these
2} lakhs of wells, I am afraid we
have been agble to do electrification
so far only somewhere about 22500
wells. So, the major portion js yet
to be dome. 1 quite agree, I quite
concede and I quite appreciate the
impatience of the Swamiji that we
should do more and more. But there
are 50 many other limitations. This
unfortunately is the plight all over
the country. Our of 54 lakhs of vil-
lages that we have all over the coun-
try and the corresponding number of
wells that we have, we have hardly
touched anything like one-tenth or
one-eleventh so far. The people are
all very impatient. T quite appreciate
it. That only shows that we are on
the way to the development of the
country.

With regard to the other wells, the
State tubewells, about 1227 have been
electrified, and as for the private
tubewells, the number is as much as
11,000. That is all very good work.
Only four or five years back, the rate
was only 2000 connection; for wells
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per year. It was only las\ year that
we touched the mark of 6800. 1 am
very glad that this year they have
jumped from 6900 to 11,000. Next
year, their programme is to have
16,000 connections. Therefore, all this
means investment of huge funds. For
example, they wanted about Rs. 4
crores. The Punjab Government
somehow, I believe, have been gble
to divert funds and make some ad-
justments and they have given the
necessary funds, with the result that
so far 5000 wells have been electrified,
and another 6000 wells are going to
be electrified at the rate of 1000 per
month. Next year it is expected that
the tempo will be increased to 16,000.

We find that the number of appli-
cationg pending is about 18,400; these
are still pending with the State Elec-
iricity Béard. This number goes on
increasing, because every month as
1500 applications are disposed of,
1600 applicationg come in, so that the
numbef {s constantly going up. Out
of these 16,400 they have got on hand,
they have taken action by way of
giving orders, by way of having the
test reports etc. on 5500. That is
quite a good number. But there are
two sectors where I would concede
that we should take some action. 1
would advise the Electricity Board to
take some action in this regard. There
ere as many as 3690 applications
which are pending for mere formali-
ties to be completed by the con-
sumers. These formalities relate to
some signatures, some amount of
security and so on. I think that |(n
the present context of the emergency,
it is necessary for the State Electri-
city Board to take such measures as
would be able to reduce the time
taken in these formalities. 1 would
even suggest to the Electricity Board

to send the officers to the con-
BUMErs. . . . .
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Dr. K. L. Bao: What the Swamiji
has been saying may be true or may
not be true. But anyway, that is one
of the unfortunate lapses that always
happen when we are dealing with a
heavy rush programme like this, It
must be our endeavour to see that
these things do not Nappen, and least
of all, these corrupt practices. I shall
draw the parlicular attention of the
Punjab Government and the other
concerned officers to thiy aspect.

T was trying to say that I was
thinking of the practical gteps that
we should take in order to expedite
this programme. [ was thinking of
asking the State Electricity Board
to send their officers to the consumers
and try to get the formalities cleared,
in order to reduce the time taken
in the complelion of the formalities.

Similarly, there are applica-
tions pending for estimate prepara-
tions. [ would say that they must
engage more officers and see that these
estimates are prepared. These are
the two flelds or arcas where we can
take encrgetic action and expedite
the disposal of the applications, That
is the first step.

With regard to materials, fortunate-
ly, they are not in difficulty in res-
pect of transformers, but there are
other materials like aluminium, cop-
per and zinc required which are In
short supply, not only in Punjab, but,
unfortunately, throughout the coun-
try. Nevertheless, we are going to
make a very big effort to see that
these materialy are supplied not only
to Punjab but for the rest of the coun-
try as well. The other day I request-
ed the Chairmap of all the Electricity
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Boards to gend in their indents of all
the requirements for the next two
ycars. After receiving that, I pro-
pose to make a consolidated list of in-
dents for the whole country and try
to get the necessary foreign ex-
change for the import of these raw
materials.

1

So far as Punjab is concerned, the
State Electricity Board has assured
me that they have placed all the
necessary orderg for these materials.
Orders have been spaced so that the
flow is kept up evenly. They have
no hesitation in saying that they will
be able to keep up the programme
that they have got now, that is, about
one thousand applications per month

On the whole, T should gay that the
.problem is being tackled fairly well,
though 1 concede that there are some
aspects where improvements are
necessary.

One of the questions asked of me
was concerning the rate charged for
electricity supplied to industry gnd
to the cultivators. With regard to
that, in the Punjab the rate is 9.38p
for the first 1500 units and thereafter
it is at the reduced rate of 7.08P,
These are the rates charged for agri-
culture. These are fairly good rates,
not very high ones, compared to those
prevailing in the rest of the country,
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where they are nearly three times as
much. I do not justify them at all.
The power in Punjab is essentially
Hydro power, I mean the Bhakra

power, unlike in Bihar where the
power is generated by thermal
stations. It has been possible for

them in Punjab to supply electricity
at these fairly low rates. It is true
that these rates are higher compared
to the rates charged to industry. But
the reasons are different. In the case
of industry, they take a large load,
the power consumed is concentrated,
the Josses are less and so on. This is
not peculiar to thig country only;
in any part of the world, we find
that the rates charged to industry are
less than those given to the other
sector.

1 am grateful to hon. Members for
giving very good suggestions. I would
conclude by expressing my appre-
ciation of the excellent work that is
being done in Punjab when they are
simultaneously tackling two  prob-
lems, the problem of defence of the
frontier and the problem of produc-
ing food for the nation.

17.28 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
December 9, 1885/Agrahayana 18,
1887 (Saka),

——
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